F.No. 01(03)/Roster/CESTAT/2019
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 30.07.2019

ORDER NO. 158 0f 2019

Hon’ble President is pleased to modify the sitting notified vide roster
order no. 150/2019 for CESTAT, Hyderabad for the period from 05.8.2019 to
09.8.2019 as follows.

COURT PERIOD WORK ASSIGNED
Hon’ble Sh. S. K. Mohanty, | From 05.8.2019 to | Customs, Excise and
Member (Judicial) and Hon'ble | 09.8.2019 Service Tax Division
Sh. P. V. Subba Rao, Member _ Bench matters
(Technical)
Note:
13 Whenever any Member of a Division Bench is un-available, the other Member of that Bench will
hear Single Member matters, as notified.
2. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
website www.cestatnew.gov.in in the link “Daily orders”.
By order
;> é \
(Bineesh Kumar K.S.)
Registrar

Copy to:-
SPS to Hon’ble President/Hon’ble Members/P.A. to Registrar/Dy.Registrar (Judl.)
/Bar Association/0/o Chief Commissioner (AR)/ Notice Board/ Website/Guard

File/Office Copy.

Dy. Registrar
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ORDER NO. 159 0f 2019

Hon'ble President is pleased to ord
4.10.2019 for CESTAT, New Delhi as follows.

| COURT

————

ip Gupta, President

“Howble Mr. Justice Dl
L. Mabhar, Member

and Hon'ble Shri C.
(Technical)

e
Hon'ble Mr. Justice Dilip Gupta, President

er the sitting commencing from 5.8.2019 to

PERIOD WORK ASSIGNED
o | Customs, Excise & Service Tax

From 582019 t
Division Bench matters

9.8.2019

From 13.8.2019 to Service Tax & Excise Division
30.8.2019 Bench matters

and Hon'ble Shri Bijay Kumar, Member
(Technical)

From 29.2019 to Customs, Excise & Service Tax
Division Bench matters

From 9.9.2019 to Service Tax & Excise Division
4.10.2019 Bench matters
From 13.8.2019 to Customs Division

30.8.2019

Hon'ble Sh. C. L. Mahar, Member (Technical) Bench matters
and Hon'ble Ms. Rachna Gupta, Member
(Qudicia)

Hon'ble Shri Anil Choudhary, Member
(Judicial) and Hon'ble Sh. C. L. Mahar, 4.10.2019

From 9.9.2019 to Customs Division Bench m'attcrs

Member (Technical e e e a |
Hon'ble Shri Anil Choudhary, Member | From 5.8.2019 to Single Member Bench matters as
,ULLd_i?E’D_M o 16.8.2019 notified
[ Hon'ble Shri Ajay Sharma, Member | From 5.8.2019 to Single Member Bench matters as
(Judicial) ) 9.8.2019 notified

Plon‘.b!e Ms. Rachna Gupta, Member | From 292019 to | Single Member Bench matters as
”gudlaal) 4.10.2019 notified

Note :

1. All pa}rt-l.leard matters are released to be heard afresh by regular Bench as per the above Bench
constitution on the respective dates on which they are posted.

2. r‘rom 5.8.2019 t,o 16.8.201? whenever a Judicial Member who is a part of Division Bench will be on
biéveétour, Hon.ble Sh. Anil Cpoudhary, Member (J) will be part of that Division Bench and Single
]ucérit;iaelrMc:sebs hs;ed t;efore him will stand adjourned. From 19.8.2019 to 30.8.2019 whenever a

mber is on leave the other Division Bench will hear all the Divisi &
Technical Member will hear Singl i L S maers and the
hr gle Member cases as listed. From 2.9.2019
Judicial Member who is a part of Divisi i to S erever 2
on Bench will be on leave/to '

- : DIy ur, Hon'ble Ms. R
adig?ulﬁ;g) \/lvrillcbe part of that Division Bench and Single Member cases listed before hzcrhvr:r?llGLtlpta'
o Divigion : aseha :;echmcal Member who is a part of a Division Bench is on leave or o S
oL v Bench, i available, will take up all the matters and the Judicial Member AL

earlier Division Bench will hear Single Member matters who was a part

34 On every Friday after i itti :

4 y noon special bench sittings, if any, will be notified separately.

6 In the event of no sittin

: g of a Bench th j i
bt by e adjourned dates of listed matters will be uploaded in the
5:

The adJOUI ned dates will be availa on the w. .Ce -8 I a ly I I
bl
(& e ebslte www.cestatnew.gov.in in the ll“k D ily O de S

By ordgr,

(Bineesh Ku
Copy to:- mar'K. S.)
Registrar

SPS  to  Hon'ble i
President/Hon'bl
/Bar Association/0 : e  Members/P.A.  to Regi
- st .

/0/o Chief Commissioner (AR)/ Notice Board/ WebSite/(g;luafzr:I])y.Reglstrar (Judl)

rd File/Office Co
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Dy. Registrar
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F.No. 01(03)/Roster/CESTAT/2019
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Hon

ORDER NO. 160 of 2019

"ble President is pleased to order the sitting co

4.10.2019, for CESTAT, Mumbai as follows:-

llate Tribunal
New Delhi-110066

Dated: 30.07.2019

mmencing from 5.8.2019 to

COURT PERIOD WORK ASSIGNED :
i ivisi Benc
Hon'ble Mr. Justice Dilip Gupta, From 8/8/2019 to 9/8/2019 ?/g:tlg:s tax Division
President and Hon'ble Sh. C. J. A
hew, Member (Technical ' .
II:I(E::\'S]‘QI D:D. M. Misra, Member | From 05/08/2019 to CustohmM ;2?5 Excise Division
(Judicial) and Hon’ble Sh. Sanjiv 07/8/2019 BenF D'a- . r.]BenCh e
Srivastava, Member (Technical) From 08/08/2019 to | Excise Divisio
04/10/2019
Honble Sh. S. K Mohanty, From 12/08/2019 to | Custom Division Bench Matters.
Member (Judicial) and Hon'ble | 04/10/2019
Sh. P. Anjani Kumar, Member
(Technical) - : a5 —
Hon'ble Sh. C. ]. Mathew, Member | From 05/08/2019 to Service Tax Division bBen
(Technical) and Hon’ble Dr. S. K. | 07/08/2019 . Matters
Pati, Member (Judicial) From 12/08/2019 to
04/10/2019

Hon’ble Sh. P. Anjani Kumar,
Member (Technical) and Hon’ble
Dr. S. K. Pati, Member (Judicial)

From 8/08/2019 to 9/8/2019

Custom Division Bench Matters.

Hon'ble Sh. P. Anjani Kumar,
Member (Technical)

From 5/8/2019 to 7/8/2019

Single Member Bench matters.

Hon'ble  Sh.  Ajay
Member (Judicial)

Sharma,

From 12/08/2019 to
04/10/2019

Single Member Matters

Note:

1. All part heard matters are released to be heard afresh by regular Bench as per the above Bench
constitution on the respective dates on which they are posted.

2. Whenever any Judicial Member who is a part of Division Bench will be on leave or tour, Hon'ble Sh.
Ajay Sharma, Member (Judicial) will be part of that Division Bench and Single Member cases listed
before the Member shall stand adjouned if there is no other Single Member Bench sitting. And, in
the absence/tour of Hon'ble Sh. Ajay Sharma, Member (J) the matters listed before that Divis;on
Bench will be taken up by the other DBs by equally distributing the matters in the cause list and the
Technical Member who was a part of the earlier Division Bench will hear Single Member matters

3. In the event of leave or tour of any Technical Member the matters listed before that DB will b
taken up by the other DBs by equally distributing the matters in the cause list and the Judici el
Memper who was a part of the earliler Division Bench will hear Single Member matters a ke
notified on those days. If two Technical Members will be on leave/tour, the available DB ivr'r'llay s
up the other two lists and the Judicial Members who were part of the Division Bench w]lll 'fake
Single Member matters by equally distributing the matters in the Single Membefcause list 0:1 '."::;

days.

Copy to:-

SPS to Hon'ble

In thg event of no sitting of a Bench the adjourned dates
website www.cestatnew.gov.in in the link “Daily orders”.

s | President/Hon’ble
/Bar Association/0 /o Chief Commissioner (AR)

Members/P.A.  to

/ Notice Board/ Website/Guard File/Office Co

On every Friday afternoon special bench sitting will be notified, if any.

of listed matters will be available o, the

By order,

(Bineesh Kumar K.5,)
Registrar

Registrar/ Dy.Registrar (Judl.)

3¢ 1S

Dy. Registrar




F.No.01(03)/Roster/CESTAT/2019 .
Customs, Excise & Service Tax Appellate_Trlbunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 30.07.2019

ORDER NO. 161 0f2019

Hon'ble President is pleased to modify the sitting notified vide roster

order no. 80/2019 for CESTAT, Chandigarh for the period from 02.09.2019 to
06.09.2019 as follows.

COURT PERIOD WORK ASSIGNED

Hon'ble Sh. Ashok Jindal, | From 02.09.2019 to Customs, Excise N apd
Member (J) and Hon’ble | 06.09.2019 Service Tax  Division
Sh. C. L. Mahar, Member Bench matters.
()
Note :
1. Whenever any Member of a Division Bench is un-available, the other Member of

that Bench will hear Single Member matters, as notified.
2. . Inthe event of non sitting of a Bench, the adjourned dates of listed matters will be

available on the website www.cestatnew.gov.in in the link “Daily orders”.

By ordey,

(Bineesh Kumar K.S.)
Registrar
Copy to:-

SPS to Hon'ble President/Hon’ble Members/P.A. to Registrar/Dy.Registrar (Judl.)
/Bar Association/0/o Chief Commissioner (AR)/ Notice Board/ Website/Guard

File/Office Copy.
o

Dy. Registrar




